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ANNEXURE 1



Government of Tamil Nadu  

ABSTRACT 

Channels within Corporation Limits – Handing over of certain Department 

channels not in use for irrigation to Municipal Corporations – Maintenance – 

Orders issued. 

 

G.O. No. 277 / MUNICIPAL ADMINISTRATION AND WATER SUPPLY (M.C.I.) 

DEPARTMENT / Dated: 17.11.1997 

The Commissioners of the five Municipal Corporations in the State have represented that 

certain Public Works Department (PWD) channels within Corporation limits carry rain 

and waste water. Due to prolonged non-maintenance by the PWD, these channels have 

become silted, resulting in heavy flooding during monsoon rains. They have requested 

that these channels be entrusted to the respective local bodies for maintenance. 

2. The Government has examined the request in detail and issues the following 

orders: 

1. Where the channels are not serving any irrigation ayacut, they could be handed 

over to the concerned corporations for maintenance, subject to the stipulation that 

the Corporations concerned will not cause forth with any request for financial 

assistance from the Government for such maintenance and 

2. Where such channels have even small irrigation ayacuts, such cause would be 

examined in the Public Works Department on specific requests from Municipal 

Corporations concerned and decision will be taken on a case to case basis. 

3. The Regional Chief Engineer (WRO), Public Works Department, and the 

Commissioners of Municipal Corporations are requested to take necessary action 

accordingly. 

4. This order is issued with the concurrence of the Public Works Department vide 

U.O. No. 251/G/PWD/97 dated 12.11.1997. 

                                                                                By order of the Governor  

                                                                                        K.A.Nambiar  

                                                                                Chief Secretary to Government 

 

To:  

The Commissioner of Municipal Administration, Chennai-5 

Commissioners of Corporations (through the Mayor) – Chennai, Madurai, Tiruchirappalli, 

Salem 

Copy of Letter No. E.Hc.(1) 79223/97/CP dated 30.11.1997 from the Engineer-in-Chief, 

WRO, PWD, Chennai-5 addressed to this office. 

Copy forwarded to all Regional Chief Engineers and all Functional Chief Engineers. 

G. Gnanapathi Subramanian  

Engineer-in-Chief, WRO, PWD 
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                    Government of Tamil Nadu – Water Resources Department 

From:  

Er. P. Muruganandham, B.E. 

Assistant Operating Engineer, WRD / A.P. Sub Division, Tiruchirappalli 

To:  

The Commissioner, 

Tiruchirappalli City Corporation, 

Tiruchirappalli 

Letter No.: Ko 53 / AOE (Opn) / 2024 

Date: 18.09.2025 

 

Subject 

Preventing sewage mixing and garbage dumping in the Uyya Kondan canal – 

Implementation of the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020. 

References 

1. Hon’ble National Green Tribunal (SZ) Case No. O.A. No. 112/2020 – Judgment 

dated 13.09.2021. 

2. This office letters: Ko 53 / AOE (Opn) / 2023, dated 15.02.2022, 23.02.2022, 

10.03.2022, 05.05.2022, 17.06.2022, 02.09.2022, 11.10.2022, 27.11.2022, 

07.09.2023, 13.10.2023, 24.11.2023, 19.07.2024, 09.08.2024, 24.12.2024, 

24.02.2025, 11.03.2025, 30.05.2025, and 05.08.2025. 

3. Letters from the Assistant Engineer, WRD, A.P. Division, Tiruchirappalli: Ko 04 / 

2021 / AE (Opn), dated 20.11.2021, 10.12.2021, 07.11.2022, 09.12.2022, 

12.01.2023, 17.03.2023, 19.07.2023, 04.09.2023, 04.10.2023, 20.11.2023, 

20.12.2023, 19.01.2024, 26.02.2024, 30.04.2024, 21.06.2024, 31.07.2024, 

18.10.2024, 17.12.2024, 05.02.2025, 03.03.2025, 12.05.2025, 29.07.2025, and 

15.09.2025. 

As per the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020, it has been 

directed that water for agriculture must be supplied through the Uyya Kondan canal 

without contamination from sewage or garbage. 

On behalf of this department, the water hyacinth plants spread across the canal and its 

banks have been completely removed, and water is being supplied for irrigation. 

However, sewage and garbage continue to mix into the canal at several points. Plastic 

materials and waste from municipal residential areas are directly entering the canal 

through storm-water drains. This has led to the growth of water hyacinth and 

accumulation of waste, obstructing the flow of irrigation water. 

Therefore, it is requested that necessary action be taken to: 

• Prevent sewage from entering the Uyya Kondan canal. 

• Stop garbage dumping along the canal banks. 

• Remove the garbage already dumped. 
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Through the Assistant Engineer, WRD, A.P. Division, Tiruchirappalli (Reference 3), 

requests were made to: 

• Assistant Commissioner, Ward Committee Office–4, Ponmalai Zone 

• Ward Committee Office–2, Ariyamangalam Zone 

• Ward Committee Office–3, Tiruvérumbur 

• Ward Committee Office–5, Ko. Abishegapuram Zone 

Similarly, through this office letters (Reference 2), requests were sent to the City 

Corporation. 

Despite these communications, no action has been taken so far. Continuous petitions 

are being received from the public, making it essential to keep the irrigation canal clean. 

Hence, you are once again respectfully requested to take immediate and appropriate 

action to prevent sewage and garbage from entering the Uyya Kondan canal and to 

remove the garbage already present. 

 

Assistant Operating Engineer,  

WRD, A.P. Sub Division,  

Tiruchirappalli–1  

(Signature/Seal) 

 

 

Copies to 

• Revenue Divisional Officer, Tiruchirappalli – for information. 

• Executive Engineer, WRD, A.P. Division, Tiruchirappalli – for information. 

• Executive Engineer, Tamil Nadu Pollution Control Board, Thuvakudi, 

Tiruchirappalli–15 – for information. 

• Assistant Engineer, WRD, A.P. Division, Tiruchirappalli – for follow-up action. 
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Government of Tamil Nadu – Water Resources Department 

Reminder Letter – 24 

From:  

Er. P. Rameshwaran, B.E. 

Assistant Engineer, WRD 

River Protection Division, 

Tiruchirappalli–1 

To:  

Assistant Commissioner, 

Ward Committee Office–2, 

Ariyamangalam, 

Tiruchirappalli 

Letter No.: Ko.12 / 2025 / AE (Opn) / River Protection Division 

Date: 15.09.2025 

Subject 

Preventing sewage mixing and garbage dumping in the Uyya Kondan canal – 

Implementation of the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020. 

References 

1. Hon’ble National Green Tribunal (SZ) Case No. O.A. No. 112/2020 – Judgment 

dated 13.09.2021. 

2. Letters of the Assistant Engineer, WRD, River Protection Division, Tiruchirappalli:  

o Ko.04 / 2021 / AE (Opn) dated: 20.11.2021, 10.12.2021, 07.11.2022, 

09.12.2022, 12.01.2023, 17.03.2023, 19.07.2023, 04.08.2023, 04.09.2023, 

04.10.2023, 20.11.2023, 20.12.2023, 18.10.2024, 17.12.2024, 05.02.2025, 

03.03.2025, 12.05.2025, 21.07.2025, and 21.08.2025. 

3. Petition from the Hon’ble Chief Minister’s Special Cell dated 01.07.2025, Ref. No.: 

TN/WRD/TRY/P/PORTAL/01JUL25/12109112. 

As per the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020, it has been 

directed that water for agriculture must be supplied through the Uyya Kondan canal 

without contamination from sewage or garbage. 

On behalf of this department, the water hyacinth plants spread across the canal and its 

banks have been completely removed. 

However, sewage and garbage continue to mix into the canal at several points. Plastic 

materials and waste from municipal residential areas are directly entering the canal 

through storm-water drains. This has led to the growth of water hyacinth and 

accumulation of waste, obstructing the flow of irrigation water. 

This matter has been repeatedly emphasized through the office letters referred to in (2). 

Yet, no action has been taken by your department to date. 

Specifically, petitions have been received through the Hon’ble Chief Minister’s Special 

Cell (Reference 3) and also during the District Collector’s grievance redressal meetings 
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with farmers, stating that sewage mixing in the Uyya Kondan canal has caused excessive 

growth of water hyacinth, turning the canal into a breeding ground for mosquitoes. 

Therefore, it is respectfully requested that, in future: 

• Sewage should not be allowed to enter the Uyya Kondan canal. 

• Garbage dumping along the canal banks should be prevented. 

• The garbage already dumped should be removed. 

This action must be taken promptly in accordance with the Hon’ble National Green 

Tribunal’s order. 

 

 

Signature 

Assistant Engineer,  

WRD, River Protection Division,  

Tiruchirappalli–01  

(Signature/Seal) 

 

Copies to 

• Assistant Operating Engineer, WRD, River Protection Sub Division, Tiruchirappalli 

– for information. 
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                      Government of Tamil Nadu – Water Resources Department 

From:  

Er. A. Nithiyanandan, M.Tech. 

Executive Engineer, WRD, 

River Protection Division, 

Tiruchirappalli–1 

To:  

District Environmental Engineer, 

Tamil Nadu Pollution Control Board, 

Tiruchirappalli 

Letter No.: /2025/ Ko.100A/V1 / Date: 02.08.2025 

Subject 

Tamil Nadu Legislative Assembly – Public Undertakings Committee (2024–2025) 

conducted an inspection tour in Tiruchirappalli District on 22.08.2025 – Review meeting 

held at the District Collector’s Office – Sewage mixing into the Uyya Kondan main canal – 

Action – Regarding. 

References 

1. District Collector, Tiruchirappalli – Proceedings No. T3/6955/2025 dated 

19.08.2025, followed by review meeting on 22.08.2025. 

2. Assistant Executive Engineer, WRD, River Protection Sub Division, Tiruchirappalli 

– Letter No. Ko.16/2025/ AEE (Opn) / dated 25.08.2025. 

The meeting of the Tamil Nadu Legislative Assembly Public Undertakings Committee was 

held on 22.08.2025 at the District Collector’s Office, Tiruchirappalli. 

During the meeting, regarding sewage mixing into the Uyya Kondan canal within 

Tiruchirappalli city limits, the District Environmental Engineer, Tamil Nadu Pollution 

Control Board, Tiruchirappalli, was directed to issue a “Clarification Notice.” 

Further, the Executive Engineer, WRD, was instructed to identify and point out the 

sewage mixing locations. 

Accordingly, a field inspection of the Uyya Kondan canal was carried out, and it was 

found that sewage is mixing at 28 locations within the Tiruchirappalli Corporation 

limits. 

Photographs and detailed information of these sewage mixing points are enclosed and 

forwarded to the District Environmental Engineer, Tamil Nadu Pollution Control Board, 

Tiruchirappalli, for further necessary action. 

Signature 

Executive Engineer,  

WRD, River Protection Division,  

Tiruchirappalli–1 

(Date: 25.08.2025) 
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Copies to 

• Monitoring Engineer, WRD, Nadu Kaveri Drainage Circle, Tiruchirappalli – for 

information. 

• District Collector, Tiruchirappalli – for information. 

• Commissioner, Tiruchirappalli City Corporation – for information. 

• Assistant Executive Engineer, WRD, River Protection Sub Division, Tiruchirappalli 

– for follow-up action. 

Annexure: Uyyakondan Sewage Confluence Locations (Trichy Corporation Limit, LS 

26.54 km to 44.42 km) 

Sl. 

No 
Area 

Uyyakondan Channel LS 

(Km) 
Latitude Longitude 

1 Collector Office Back side (RB) 27.35 km 10.804088° 78.672583° 

2 Kumili Thopu (RB) 28.00 km 10.802638° 78.671783° 

3 Raja Colony (RB) 28.50 km 10.802532° 78.671923° 

4 Near Ayyappan Kovil (RB) 29.10 km 10.809108° 78.680417° 

5 Government Hospital (LB) 29.10 km 10.809247° 78.680045° 

6 Maruthi Hospital (LB) 29.20 km 10.809548° 78.680372° 

7 M.G.R. Roundana (RB) 29.20 km 10.809417° 78.680485° 

8 Beema Nagar (RB) 29.50 km 10.811032° 78.682399° 

9 Alwarthope (RB) 30.30 km 10.812317° 78.687663° 

10 
Alwarthopu Murukku Bridge 

(RB) 
30.45 km 10.811217° 78.690972° 

11 Millath Street, 49th Ward (RB) 30.55 km 10.811036° 78.690828° 

12 Cauvery Theater (RB) 31.25 km 10.809513° 78.695599° 

13 Natraj Lodge (RB) 31.35 km 10.809775° 78.696297° 

14 Palakarai (D/S) (LB) 31.40 km 10.809732° 78.696294° 

15 Edatheru Bridge (D/S) (RB) 31.70 km 10.809712° 78.695554° 

16 Edatheru Bridge (D/S) (LB) 31.70 km 10.809367° 78.698538° 

17 Thopu Theru (RB) 32.00 km 10.809389° 78.701268° 

18 Malligaipuram (RB) 32.25 km 10.805851° 78.704322° 
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Sl. 

No 
Area 

Uyyakondan Channel LS 

(Km) 
Latitude Longitude 

19 Duraisamypuram (RB) 32.55 km 10.801975° 78.705907° 

20 Senthennerpuram (RB) 33.18 km 10.801170° 78.711467° 

21 Pavala Nagar (RB) 34.19 km 10.806806° 78.717551° 

22 Ariyamangalam Ukkadai (RB) 34.92 km 10.809033° 78.716521° 

23 Railway Bridge (RB) 35.79 km 10.814145° 78.716917° 

24 Ammakulam (RB) 36.20 km 10.811695° 78.724469° 

25 SIT Bridge (RB) 36.60 km 10.813310° 78.728567° 

26 Anna Nagar (RB) 37.45 km 10.808672° 78.735925° 

27 Fathimapuram (RB) 40.23 km 10.802872° 78.747698° 

28 Cauvery Nagar (RB) 40.83 km 10.797627° 78.744464° 
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